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JOINT COMMITTEE REPORT IN THE HON’BLE NGT MATTER O.A. NO. 107 OF

2023 (WZ) ON ISSUE RELATED TO ILLEGAL DUMPING OF SOLID WASTE IN

TALUKA NADIAD, DISTRICT KHEDA, GUJARAT

1. BACKGROUND

Hon’ble National Green Tribunal (NGT) Western Zone Bench, Pune passed an order in O.A. No.

107/2023 (WZ) dated 24/08/2023 in the matter of Pooja Hotchandani V/S Nadiad Municipality

& Others. The issue is related to illegal dumping of solid waste on various survey numbers of

village Kamla, Taluka Nadiad (Rural) District Kheda. Further, other violations of Solid Waste

Management Rules, 2016 like the site is not a designated landfill site as there is no authorization

granted by GPCB, no segregation and processing of solid waste, frequent fire incidences at dump

site resulting in air pollution in the surrounding residential areas etc. are also mentioned.

To investigate the matter, Hon’ble NGT (WZ) constituted a joint committee comprising one

member each from Gujarat Pollution Control Board (GPCB), Central Pollution Control Board

(CPCB), District Collector and Chief Officer Nadiad Municipality. The committee was directed

to conduct site visit and submit the fact finding report in the matter. The committee was also

directed to assess the Environmental Damage Compensation (EDC) in accordance with the

principles laid down by the Hon’ble NGT in Original Application No. 606/2018. GPCB was

appointed as Nodal Agency of the said committee.

In accordance of above direction, a joint committee comprising of following officials carried out

the site visit in Nadiad on18th September, 2023.

1. Shri J.M Bhoraniya, SDM, Nadiad (Representative of District Collector, Nadiad).

2. Dr. N. Semwal Scientist–‘C’, CPCB Regional Directorate, Vadodara.

3. Smt. V.M.Panhalkar, Regional Officer, GPCB, Nadiad.

4. Shri R. J. Hudad, Chief Officer, NadiadMunicipality.

The applicant was informed about the visit plan through e-mail and telephonic communication.

At the outset, a meeting of joint committee was conducted at GPCB, RO Nadiad office on

18/09/2023 at 10 Hrs. In this meeting issues raised by the applicant were discussed for better

understanding and planning for inspection in the matter. Subsequently, the committee members

reached at the site in question and carried out the detailed inspection.
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The applicant, Pooja Hotchandani, interacted with the committee members through video call.

Her representative, Mr. Rameshchandra Meghjibhai Patel was present at site and apprised about

the issue.

2. Observations during Site Visit

The observations of the committee are covered under two sections, i.e. information collected

from Nadiad Municipality on the subject matter and physical observations at site.

2.1 Information provided by Nadiad Municipality

1) Population of Nadiad Municipality area as per census 2011 is 2,18,095 and present

population is about 2,68,000.

2) Present solid waste generation of Nadiad Municipality is 80 MT per day.

3) The land of survey numbers 49-1, 49-2, 50, 58, 59, 60, 61, 62, 64, 65, 66, 67, 68, 44

Paiki, 45 Paiki, 47 Paiki, 48 and 53, Kamla Village, Manjipura Road, Taluka Nadiad,

District Kheda which are mentioned in the order have been acquired by Nadiad

Municipality for the purpose of constructing a Sewage Treatment Plant (STP) in the year

1989. In addition, as per information submitted by Nadiad Municipality, survey nos. 43,

63, 104, 105/1, 105/2, 118 paiki 1, 118 paiki 2, 119 are also owned by Nadiad

Municipality. The said survey numbers are also part of dump site except survey number

119, where 51.26 MLD STP is constructed during 2015.

4) During 1995, Sewage Treatment Plant (based on oxidation pond treatment technology)

with associated pumping station were constructed on this land by utilizing the grant

received through World Bank. Further, it was decided in the Nadiad Municipality

General Board Resolution No. 90 dated 16/10/2003, that the remaining land (other than

used for oxidation pond based STP construction and pumping station) which is under

municipal ownership shall be used for solid waste management purposes. The officials of

Nadiad Municipality informed the committee that municipal solid waste disposal started

at this dump site from 2003. Thereafter, a new STP of 51.26 MLD capacity based on

Sequential Batch Reactor (SBR) treatment technology (an advance treatment technology)

was constructed at survey number 119 of Kamla Village, Manjipura Road, Nadiad in the

year 2015. Copy of Information provided by Nadiad Municipality is attached in

Annexure-I.
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5) As per Detailed Project Report (DPR) prepared by the Nadiad Municipality for MSW

management, total area of the dump site is approximately 88110 sq. meters and solid

waste dump area is approximately 41916 sq. meters.

6) Dumping of solid waste continued on the above mentioned site till now. Nadiad

Municipality has done MoU with M/s. Dayacharan & Co., Delhi on 29/04/2023 for

scientific processing and disposal of all legacy waste. As per the MoU, the agency has to

dispose all the legacy waste by March-2024. Copy of MoU is attached as Annexure-II.

7) As per the information provided by Nadiad Municipality, 2,30,956 Tons of legacy waste

is dumped at Kamla dump site till January 2022. DPR pages submitted by Nadiad

Municipality is attached as Annexure-III.

8) The Detailed Project Report for management of fresh municipal solid waste of Nadiad

Municipality has been approved by Technical Scrutiny committee, Regional

Commissioner of Municipality, Ahmedabad Zone. Representative of Nadiad

Municipality informed that administrative approval for the same will be obtained in next

15 days and subsequently tender will be floated.

9) Nadiad Municipality applied for authorization under SWM Rules, 2016 twice during

2020 but the same was not granted by GPCB. GPCB informed that the authorization was

rejected due to non-compliance of SWM Rules, 2016 by Nadiad Municipality.
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2.2 Site Observations

1) It was raining during the time of site visit causing muddy condition inside the dumping

area.

2) Unsegregated municipal solid waste was observed dumped at the site situated at Kamla

Village, Manjipura Road, Taluka Nadiad. The waste is dumped in haphazard manner

within the site. Animals (cows) were also observed at dump site and on the approach road

sides where solid waste is dumped.

Heaps of unsegregated waste dumped at site
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Waste dumped on the sides of approach road

Animals inside the dump side

3) Nadiad Municipality has started the construction of the compound wall around the solid

waste disposal site and 600 meters length of compound wall has already been constructed

so far. Nadiad Municipality informed that Detailed Project Report (DPR) preparation for

construction of remaining compound wall (approximately 1500 Meters) is under progress

from the saving grant of Swachh Bharat Mission (SBM).
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Compound wall constructed in one part of dump site

4) As mentioned above at para 6 of General Observation, Nadiad Municipality has given the

work for scientific disposal of all legacy waste to M/s. Dayacharan & Company, Delhi

during April 2023. It was informed by Nadiad Municipality that due to monsoon season

and delay in getting electricity connection, bio-mining and bio-remediation work started

from 16th August 2023. So far 31,000 MT of legacy waste has been processed.

5) The remediation work was not in operation during site visit due to rain. Two numbers of

Trommel machines, two numbers of excavator machine and one Backhoe loader machine

were observed at the dump site. It is informed that about 1000 MT waste can be processed

per day with the existing machineries. During visit, some segregated waste (three types of

separate heaps i.e. (i) C&D waste and inert material (ii) plastic /paper/cloth/ wood etc.

containing waste and (iii) soil material were observed at site where the above said

machineries are placed.
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Waste processing site inside the dumping area

Heaps of segregated waste components

1) The aerial distance of nearest residential area from the site starts at about 150 meters in

the North-East direction &some other residential areas are about 200 meters from the site.

Google image showing the dump site, 51.26 MLD STP and distances of residential areas

from the dump site is shown below.
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Google image showing the dump site and nearby habitation

7) As mentioned above that it was raining during the site visit and hence fire in the dump site

was not observed, however mild smoke was observed at some places in the dump site.

3. CONCLUSION

1) Various survey numbers of Kamla village, Nadiad mentioned in the order are owned by

Nadiad Municipality. This site was initially acquired by Nadiad Municipality for the purpose

of providing STP (Oxidation Pond based) and its associated pumping station.

2) However, it was decided in the Nadiad Municipality General Board Resolution No. 90 dated

16/10/2003, that the remaining land (other than used for oxidation pond based STP and

pumping station) which is under municipal ownership shall be used for solid waste

management purposes. Thereafter, Nadiad Municipality started using the site for dumping of

municipal solid waste since 2003.

3) Unsegregated solid waste is observed at the dump site. Fire in the dump site was not

observed during visit due to rain, however mild smoke was observed at some places in the

dump site. Incidences of fire in dump sites are common phenomena and the same is

applicable for this dump site also. Further, incidences of fire and smoke from Nadiad dump

site is also reported by GPCB in the past and issued notices to Nadiad Municipality in this

regard from time to time. List of Show Cause notices issued by GPCB is attached as

Annexure –IV.
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4) Total solid waste generation from Nadiad Municipality is about 80 MT/Day and the same is

being dumped at this Kamla village dump site. Present quantity of legacy waste is about

2,76,556 MT (As per DPR in January-2022, 2,30,956 MT + 45,600 MT (80 MT/Day for 19

months i.e 570 days = 570 X 80= 45,600 MT)).

5) Nadiad Municipality has awarded the work of legacy waste processing (Bio-mining /

Bioremediation) to M/s. Dayacharan & Company, Delhi on dtd. 29/04/2023 and as per the

MoU, agency has to dispose all the legacy waste by March-2024.

6) Municipality has already obtained technical grant of Rs. 4.31 Cr for management of fresh

solid waste from Regional Commissioner of Municipalities, Ahmedabad Zone and

administrative approval for the same will be granted soon. The work execution will start as

soon as the administrative approval is obtained.

7) This dump site is presently operated without valid Authorization from Gujarat Pollution

Control Board. Municipality will apply for Authorization with Time Bound Action Plan

after obtaining financial approval for management of fresh solid waste.
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4. ENVIRONMENTAL DAMAGE COMPENSATION (EDC)

 As per para 7 of the order dated 24.08.2023 in O.A. No. 107 of 2023 that “the joint

committee shall assess the Environmental Damage Compensation (EDC) in accordance with

the principals laid down by the Tribunal in the judgment delivered in O.A. No. 606/2018”.

 Para 25 mentioned about presentation filed by the Chief Secretary of Gujarat in Hon’ble

NGT on 23.02.2023 regarding Solid Waste Management and Sewage Management in the

State of Gujarat.

 Para 26, 65 and 67 of the order mentioned that based on the data of Solid Waste management

and Sewage Management for the state of Gujarat, an amount of Rs. 2100 crores (Rs. 2010

crores for sewage, Rs. 80 crores for legacy waste and Rs. 10 crores for continuing

unprocessed waste) be credited to a separate ring fenced account within a month for utilizing

for sewage and solid waste management under the supervision of Chief Secretary of Gujarat.

 As per the Conclusion about quantum of compensation of NGT order of O.A 606/2018 (In

respect of State of Maharashtra) dated 08/09/2022, NGT order of O.A 606/2018 (In respect

of State of West Bengal) dated 01/09/2022 and NGT order of O.A 606/2018 (In respect of

State of Gujarat) dated 23/02/2023, compensation is assessed @ Rs. 300 per MT (at which

approximate rate compensation has been awarded in OA No. 286/2022).

 Present legacy waste is approximately 2,76,556 MT as described in above calculation of

legacy waste on para 4 of Conclusion; hence EDC may be assessed as 300 X 2,76,556=

8,29,66,800 Rs.
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